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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL (P.B.)
NEW DELHI
MISC APPLICATION No. 114 OF 2024
IN
0.A. No. 550 OF 2022

Pramod Kumar Agrawal ... Applicant
Versus

State of U.P. & Ors. ... Respondents

STATUS REPORT BY GHAZIABAD MUNICIPAL CORPORATION

MOST RESPECTFULLY SHOWETH.:

1. That the present matter is pending before this Hon’ble Tribunal and is next
listed on 07.02.2025.

2. That this Hon’ble Tribunal, vide order dated 18.07.2023 observed as under:

“5. In view of reports submitted by State PCB and joint Committee
report and in view of contention raised by the learned Counsel for the
parties, we direct as follows:-
I. Municipal Corporation and Jal Nigam is directed to ensure that
100% of the said drain is tapped at terminal Sewage Treatment

plants either by direct lifting to the dedicated plant or by

interception and diversion to under utilized plants.

i, The Municipal Corporation, Ghaziabad shall ensure that
activities in up-stream region of M/s Nipun Saffron Valley
society are regulated as per approved land use and regulate the
flow as well as quality of effluent entering into the drain as

recommended by the joint Commitiee report.
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iii.  Strict action should be taken against littering into the drains
and bar screens be installed at regular intervals for collection

and removal of waste finding its way into the drain.

iv. Municipal Corporation should consider technical interventions
like installation of floating aerators in the stretches of drain
where issue of foul smell is persistent despite other measures in

place due to stagnancy or other local factors in the drain.”

3. That in compliance of the order dated 18.07.2023, the present status report, in
addition to the report dated 19.12.2024 is being submitted by the Municipal

Corporation before the Hon’ble Tribunal.

4. That present matter pertains to the Nallah near Shahid Nagar. Regarding
tapping of this nallah/ drain, this drain is tapped. This drain later joins Shahadra
drain. Flow of the Shahadra drain as on date is 90 MLD. The drain is tapped
with 74 MLD STP. Therefore, there is overflow of 16 MLD. To cater this,
Ghaziabad Nagar Nigam devised a plan that 20 MLD be directed to
Indirapuram STP, which has capacity of 56 MLD & is currently getting intake
of 30 MLD only.

5. That under one city one operator programme, M/s V.A, Tech Wabag Ltd.
Chennai has informed Ghaziabad Nagar Nigam that the work of lying the
pipeline of 1400 MM dia has been completed. This line of 1400 MM dia was
connected with 1800 MM dia Trunk line of the STP for diverting 20 MLD

flows.

6. That when 15 MLD flow was released, the main trunk line of 1800 MM dia got
damaged on several places owing to weight of the flow, as this line was laid
down 20-25 yrs ago. Further, it led to the sinking / depression of tarred road
adjacent & prejudiced the nearby houses, after which, the flow/ diversion of 15

MLD was immediately stopped.
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7. That the repair works of the trunk line is in progress, which is expected to be
completed in April, 2025. After the trunk line is repaired, it will be able to cater

both the regular load as well as directed load.

8. That in meantime, the progress of constructions of new STP for 68 MLD,
which is being done by UP Jal Nigam, is 38% and the project is expected to be
completed by 26.08.2026.

9. That technical intervention to suppress foul smell, phyto-remediation &
floating aerators have been installed. As pilot project, one solar floating aerator,
in addition has been installed, which has the capacity of 2 lakh litre per- day.
To further increase its efficacy, green ozone is integrated with aerator with the

capacity of 200 gm per- day. The by-products of the reaction are SO, & H,0.

10. That in addition to it, solution of 1 PPM NaClO & H,0, is being sprayed in the
drain to suppress the foul smell. To check theré is no flow of floating solid
waste in the drain, an iron mesh admeasuring 22 x 9 ft has been installed and
time to time cleaning of mesh is ensured by Ghaziabad Nagar Nigam.

1 1. That nothing material is concealed herefrom.

bel
(K.P. Anand)
I/c Executive Engineer - Jal
Ghaziabad Nagd} Nigam
Through Counsel

(V1

Ch No.221,

Supreme Court of India, New Delhi-110001

(M): 9473565666 (E): vibhavmishra@outlook.in
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LOCAL TIME

91/136, Brij Vihar, Surya Nagar, Ghaziabad, Uttar Pradesh 201005, India
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¥t.713, g% TR e M. (3, 4), Shaheed Nagar, Ghaziabad, Uttar Pradesh 201005, India
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1, Ram Swaroop Colony, Shaheed Nagar, Ghaziabad, Uttar Pradesh 201006, India




n GPS Map Camera

Ghaziabad, Uttar Pradesh, India
123/1, Brij Vihar, Surya Nagar, Ghaziabad, Uttar Pradesh

201005, India
Lat 28.677914° Long 77.337324°
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